
TH EGA HAT HIG HCO RT AT GUWAHATI

(HrGH COURT OF ASSAM, NAGALAND, MIZORAM AND ARUNACHAL PRADESH)

NO. HC. Vrr-07/ 1999/ 11428/A

From Shri Saptarshi Garg,

Jt. Registrar (Vigilance),

Gauhati High Court,

Guwahati.

To,

Sub:

Ref:-

Shri Mahendra Kalita,

District & Sessions Judge,

Udalguri.
Dated Guwahati, the

Station leave Permission.

Your letter No. DJ(U) 5388 dtd. 22.11.2023'

))^
Z8 November, 2023.

Withreferencetotheabove,Iamdirectedtoinformyouthatyour
prayer for station leave permission, with the official vehicle' at own @st'

irom the morning of 30'11.2023 till the morning of 04'12'2023' has been

granted. Further, the Additional District & Sessions Judge' Udalguri' in her absence'

the Civil Judge cum Assistant Sessions Judge, Udalguri, in his absence' the Chief

Judicial Magistrate, Udalguri and in her absence, the in-charge Chief Judicial

Magistrate s-hall remain in charge of your Court and Office during your absence'

Sir,

Yours faithfullY,

sL/_
JT. REGISTRAR ruIGILANCE)

Memo No. Hc.vu-o7/1999/11429/A dated 1 Z8'tt--t-7

Copy to:

,y'. *"Project Manager, Gauhati High court'

+-
LAN


